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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL$HYDERABAD BENCH: )

AT HYDERABAD

BETWEEN:

Mehd.Aslam, seesscApplicant
and

1., The Cemmissiener ef Custems and Central
Excise, Hyderabad-I, Cemmissiensrate,
Basheerbagh, Hyderabad.

2, The Commissiener of Custems and Central
Excise, Hydergbhad-II, Cemmissienerate
Basheerbagh, Hyderabad.

3. The Chief Cemmissiener, Custems and
Central Excise, L.B.Stadium Read,
Basheerbagh, Hyderabad,

«ssess Re3ponédnts

COUNSEL FOR THE APPLICANT :: Mr.Mehd.zia-Ul-Haque
COUNSEL FOR THE RESPONDENTS:: Mr.V.Vined Kumar
CORAM: ‘

THE HON'BLE SRI JUSTICE D.H.NASIR,VICE CHAIRMAN
AND
THE HON'BLE SRI H.RAJENDRA PRASAD,MEMBER (ADMN)

t: ORDER :
ORAL ORDER{PER HON'BLE SRI JUSTICE D.H.NASIR,VICE CHAIRMAN)

Heard,
2, The learned Counsel for the Applicant seeks permissien
te withdraw the OA, Permissien is granted,

3. The OA is dismissed as withdrawn. Ne cests.

=Epe
{ D.H.NASIR )
MEMBER (ADMN) VICE CHAIRMAN ]

DATED:this the 25th day eof May, 1999

DIctated te stene in Bg\e Cpen Ceurt
* . v
DSN : ﬂw%ﬂ’ﬂ,




9 i

. coPyY TO:- \////A :
il 1o HOHND % .  TYRED B CHECKZD BY

COMPARED BY . - APPROYZID BY
2., HHRR M(A) - ,
3. HB5IPW(Z2)

4+ B.R,{A)

: IS5T Al M0 COURT )

THE CENTRAL ADMINISTRATIVE TRIBURAL
HYDERAB AD BEINCH HYDERASAD.

-

THE WEoN'BLE MR.IUSTICE DLH&Ei§}K/?
VICE - CHAIRMA

AD

5. SPARE
-

THE HON'BLE MR. H.RAJCIMDRA
MEMBER (Al

THZ HON'GL:

oRNER / JUDGIM MT g

]

- MA./R.AC.PLHO. | : |
IH |

DMITTID. AND INTERLM DIRCTTIONS
IR5LED, :

[ - s )
) DISMISSED

: | ' DISMISSED A3 UTTHORAUN.

Sactial Administative Tribenel
i | PESPATCH -

-8 JN 19

gawrarg mradte .
HYDERABAD BENCH

SPR




